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A-1 

LISTING PROFORMA 

SECTION: PIL 

1. The case pertains to (Please tick/check the correct box): N/A 

Central Act : N/A 

Section  : N/A 
Central Rule: N/A 

Rule No(s) : N/A 
State Act  : N/A 

Section  : N/A 
State Rule : N/A 

Rule No(s) : N/A 
Impugned Interim Order : N/A 

High Court/Trial Court:  N/A 
Name of Judges: N/A 
Tribunal/Authority : N/A  

 
1. Nature of Matter : Civil   

2.(a) Petitioner/Appellant No.1 : Odisha Vikash Parishad 
(b) e-mail ID : N/A 

  (c) Mobile Phone Number : N/A 
3.(a) Respondent No. : Union of India & Ors. 

  (b) e-mail ID : N/A 
  (c) Mobile Phone Number : N/A 
4(a) Main category classification : 08 

(b) Sub-classification : 0812 

5. Not to be listed before : N/A 

6. (a)    Similar disposed of 
matter with citation, if any, 

& case details 

: No similar matter is disposed off 

 

 (b) Similar pending matter 

with case details 

: No similar matter is pending 

7. CRIMINAL MATTERS :  N/A 

(a) Whether accused/convict has 

surrendered? 
N/A    

 

(b) FIR No. : N/A  Date : N/A 

(c) Police Station. : N/A 



A-2 

(d) Sentence Awarded : N/A 

(e) Period of sentence 

undergone including period 
of detention/custody 

undergone. 

: N/A 

8. LAND ACQUISITION 

MATTERS: 
N/A 

 

(a) Date of Section 4 

Notification 

: N/A 

(b) Date of Section 6 

Notification 
: N/A 

(c) Date of Section 17 

Notification 

: N/A 

9. TAX MATTERS: State the 

tax effect 

: N/A 

10. SPECIAL CATEGORY (First Petitioner/Appellant only) : N/A 

 Senior Citizen, SC/S T, Woman/Child, Disabled, Legal Aid, Case In 

Custody : N/A 

11. Vehicle number (in case of Motor Accident Claim matters) : N/A 

Filed by: 

 

           
[RANJEETA ROHATGI] 

     AOR for Petitioner(s)/Appellant(s) 
112, Lawyer Chamber, 

Supreme Court 
New Delhi - 110001 

CODE No. : 1723 

Email: rohatgi.ranjeeta@gmail.com 

Date: 1O/06/2020 
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SYNOPSIS 

 

               The present petition is in the nature of a Public Interest Litigation 

which is being preferred by the Petitioner herein, a registered trust working 

for social causes. The present Petition is purely a ‘Social Justice Litigation' 

and is absolutely non-adversarial in nature. It merely seeks to protect the 

interests of the people of Odisha during such times of distress and health 

crisis. The concerns underlying the present Petition are not individualist in 

nature but are shared widely by millions of people.   

 

               The public interest involved in the present petition stems from the 

imminent danger of likely spread of COVID-19 amongst members of general 

public who are likely to gather for Lord Shri Jagannath's Rath Yatra (Car 

Festival) which is one of the biggest annual religious congregations in the 

country. This year the Rath Yatra is scheduled to be held on 23rd June, 2020 

and the same will continue for a period of 10 to 12 days. 

 

                  It may be pertinent to state that all the rituals leading to the Rath 

Yatra such as ‘Askhay Trutiya' (the day on which the construction of the 

chariots start) and ‘Snana Purnima' have been allowed to be performed by the 
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State Government of Odisha which reasonably leads to a conclusion that the 

State Government comprehends may allow the Rath Yatra to happen. 

 

                 The Petitioner is a reputed registered Trust with its objective of 

inter alia conducting programmes of welfare and development of common 

people with emphasis on socially deprived categories including Scheduled 

Castes, Scheduled Tribes, OBCs, Women, Children, Aged people , Minorities 

and Persons with disabilities including but not limited to health, education, 

culture and social heritage. The Petitioner Trust conducts various social 

awareness, healthcare and other charitable programs and promotes 

humanitarian values. 

 

                The World Health Organisation has declared COVID-19 to be a 

“Public Health Emergency of International Concern” on 30th January 2020 

and on 12th March, 2020, it was declared as a ‘Pandemic'. Thereafter, on 24th 

March, 2020, the Ministry of Home Affairs, Government of India has notified 

lockdown measures under section 10 (2) (1) of the Disaster Management Act, 

2005 with an objective to stop the spread of COVID-19 in the country. The 

objective of these measures is to contain the spread of the COVID-19 which is 

an infectious disease caused by a new virus.  
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                    Prior to the lockdown announced by the Ministry of Home 

Affairs, Government of India, the State Government of Odisha had also 

announced lockdown of the entire state with effect from 22.03.2020. 

Thereafter, in view of the extension of the lockdown measures by the Ministry 

of Home Affairs, Government of India from time to time, the Government of 

Odisha had been extending the lockdown in the entire State in order to contain 

the spread of COVID-19. 

 

                    After the lapse of around two months from the date of the 

announcement of the lockdown in the entire nation, on 30.05.2020, the 

Ministry of Home Affairs, Government of India issued new guidelines for 

phased reopening of ‘all activities outside containment zones' for the next one 

month with effect from 01.06.2020. The said guideline came into effect from 

01.06.2020 and will be effective till 30.06.2020. It was, inter alia, decided 

that the dates for re-starting any activities relating to Social/political/ sports/ 

entertainment/ academy/ cultural/religious functions and other large 

congregations will be decided based on the assessment of situation. Clause 5 

of the said guideline dated 30.05.2020 further provided that States/UTs, based 

on their assessment of the situation, may prohibit certain activities outside the 
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Containment zones, or impose such restrictions as deemed necessary. It may 

also be pertinent to state that the National Directives for COVID-19 

Management under Annexure-I to the said guidelines also provides that any 

large public gatherings/congregations will continue to remain prohibited 

during the said period. 

 

                   In line with the said guidelines, the Government of Odisha issued 

guidelines on 01.06.2020 extending the lockdown in all COVID-19 

containment zones in the State of Odisha until midnight of 30.06.2020 and to 

re-open prohibited activities in a phased manner in areas outside the 

containment zones wherein the religious places/places of worship for public 

continued to remain closed till 30th June, 2020. Clause 3 of the guideline also 

stipulated that in areas outside the containment zones, Social/political/ sports/ 

entertainment/ academy/ cultural/religious functions and other large 

congregations will remain closed. Since there was a significant increase in the 

number of positive cases, it was decided that there will be complete shutdown 

in eleven districts including Puri on all Saturdays and Sundays till 30th June, 

2020.  
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                   Thereafter, on 07.06.2020, the Office of the Special Relief 

Commissioner, Government of Odisha, vide an order, reiterated its earlier 

stipulation provided in the guideline dated 01.06.2020 and directed that all 

religious places/places of worship for public will continue to remain closed till 

30th June, 2020. 

 

                     Rath Yatra is a Hindu festival associated with Lord Jagannath 

which is held at Puri every year in the State of Odisha which spans for 10-12 

days. It is a world renowned festival which is attended by lakhs of devotees 

from across the world. The Rath Yatra is scheduled to be held on 23.06.2020. 

Presently, the entire nation including the State of Odisha is facing an 

unprecedented situation in the form of ‘COVID-19' wherein the lives of the 

common people are at a huge risk.   There is no vaccine available to treat 

COVID-19 and the only recognized way to contain the said virus is to ensure 

Social Distancing among the citizens and isolation of the suspected cases 

along with declaring highly affected areas as containment zones in order to 

contain the spread. 

 

                    Looking at the emergent situation prevalent in the district of Puri, 

the Ministry of Home Affairs vide its letter dated 07.05.2020, had granted 
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permission to the Government of Odisha to carry out the construction of 

chariots for the conduct of Rath Yatra subject to the condition that no 

religious congregation takes place while it is constructed and adherence to 

stipulations provided in the guideline dated 01.05.2020 of the Ministry of 

Home Affairs. In the said letter, discretion was also granted to the State 

Government with regard to the holding of the Rath Yatra keeping in mind the 

conditions prevailing at that relevant point of time.  

 

                     

According to a report in Hindustan Times website originally published 

on 03.07.019 (updated on 28th May, 2020) for the Rath Yatra held in Puri in 

2019, the State Government of Odisha had to deploy 10,000 Security 

Personnel for an estimated 10 Lakh devotees. It is common knowledge that 

around 10 lakhs devotees every year for the said festival. 

 

In view of the prevailing pandemic in the entire country including in the 

State of Odisha, the Petitioner has approached this Hon’ble Court with a 

prayer to direct the Respondents to postpone the Car Festival / Rath Yatra 

which is scheduled to be held on 23.06.2020 in Puri. 
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                    It may be stated that the first positive case of COVID-19  was 

reported in Odisha on 16th March 2020. Thereafter, due to the pre-emptive 

measures taken by the State Government to tackle the spread of COVID-19 

within the State, there was no spurt in positive cases in the State unlike other 

states in the country. However, due to the recent influx of the migrants and 

people coming from outside the State, there has been a steep increase in the 

number of positive cases which is evident from the table mentioned herein 

below:- 

 

SL. 

No. 

Dates No. of Positive COVID-19 Cases 

in the State of Odisha 

 

1.  30th March 2020 3 

2.  30th April 2020 43 

3.  31st May 2020 2104 

4.  7th June 2020 

(as on date) 

2856 

 

                

      More particularly, on 03rd April, 2020, the number of reported positive 

cases was 1 in the district of Puri. For the entire month of April, 2020, there 

was only was 1 positive case in Puri. In view of such low number of cases, the 

district of Puri was categorized as ‘Green Zone' by the State Government. 

https://en.wikipedia.org/wiki/COVID-19_pandemic
https://en.wikipedia.org/wiki/Odisha
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However, during the month of May, 2020, 85 positive cases were reported 

from the district of Puri alone and as on today i.e on 08.06.2020, the total 

number of reported positive cases has risen to 108. Due to such a sharp spike 

in the positive cases, the district of Puri has been treated as a ‘high risk zone' 

by the State Government. 

 

                    The aforesaid increase in positive cases clearly shows that the 

infections due to COVID-19 are increasing exponentially. Looking at the 

severity of the situation that the State is facing, on 05.06.2020, the Hon'ble 

Chief Minister of the State of Odisha has also addressed wherein he stated that 

the month of June is very critical for the State of Odisha and advised the 

people of Odisha to strictly follow the COVID-19 guidelines and practice 

social distancing in order to contain the spread of the infections which is 

increasing significantly.  

   

                  The State of Odisha has reported over 2,000 positive cases in last 

one month and therefore, the coming months are going to be the most crucial 

phase in the corona virus battle as there will be the onset of monsoon that may 

also lead to emergence of severe acute respiratory infection (SARI) as well as 

influenza like illness (ILI) which will further accentuate the threat of COVID-
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19. It has also been widely reported that the medical experts have indicated 

through various predictive models and simulations that the spread of COVID-

19 infections will peak in the coming months especially in June and July, 

2020. 

 

                  The alarming situation currently in the State of Odisha is evident 

from the fact that as per the projections by the Ministry of Health and Family 

Welfare Department, Government of India, Respondent No.2 the number of 

COVID -19 positive cases will reach around 10,718 by 09.07.2020 in Odisha. 

As on today, as per the analysis made by the Ministry of Health and Family 

Welfare department, Government of India, which has been published in its 

website, it has been predicted on the basis of last 7 days growth rate of the 

positive cases that the number of COVID-19 cases will double in every 11.4 

days in the State of Odisha. 

 

                   It is humbly submitted that this being the state of affairs, if the 

Rath Yatra is allowed to happen on 23.06.2020, despite State Government's 

prohibition on holding religious gathering or congregations, lakhs and lakhs of 

devotees are going to gather for ‘darshan' of Lord Shri Jagannath. If such a 

massive gathering takes place members of the crowd will not be able to 
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maintain adequate distance, which will make them all vulnerable to 

contracting COVID-19 infection. Every year devotees from all over India 

come to Puri and attend the Rath Yatra and if the Rath Yatra happens on 

23.06.2020, people from all across the country will come to participate, which 

can lead to spread of infection amongst the attendees and the general public in 

large numbers.  

 

                 A religious congregation of such nature which has been specifically 

prohibited by the State Government vide its guidelines dated 01.06.2020 & 

07.06.2020 and the Ministry of Home Affairs, Government of India vide its 

guideline dated 30.05.2020, if allowed, will lead to catastrophic results and it 

will be very difficult on the part of the authorities to control the spread of 

virus thereafter. Thus, keeping in mind the interests of the general public at 

large, it would be apposite to postpone the Rath Yatra festival which is 

scheduled to commence on 23.06.2020 and further continue for a period of 

10-12 days thereafter. 

 

                 It is submitted that the relief sought by the Petitioner is also 

supported by a judgment of this Hon'ble Court, in the case of Arjun Gopal v. 

Union of India [(2019) 13 SCC 523], in a PIL pertaining to health hazards 
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associated with burning fire crackers during the festival of Diwali, held that 

‘right to health', which is recognized as a facet of Article 21 assumes great 

importance so much so that a religious practice protected under Article 25 is 

subject to Article 21 when it concerns health and lives of people at large. 

 

               Hence, the present petition under Article 32 is being filed in above-

mentioned public-interest. 
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LIST OF DATES 

DATE EVENTS 

 

03.07.2019 

 

 

According to a report in Hindustan Times website 

originally published on 03.07.019 (updated on 28th May, 

2020) for the Rath Yatra in 2019, the State Government of 

Odisha had to deploy 10,000 Security Personnel for an 

estimated 10 Lakh devotees. 

 

30.01.2020 First case of COVID-19 was reported within the territory 

of India. 

 

13.03.2020 The State Government of Odisha declared COVID-19 as a 

‘disaster'. 

 

22.03.2020 The State Government announced the lockdown of the 

State until 9 PM of 29th March, 2020 in order to tackle of 

spread of COVID-19 in the State. 

 

24.03.2020 On 24.03.2020, the Ministry of Home Affairs, 

Government of India announced a national lockdown for a 

period of 21 days with effect from 25.03.2020. 
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09.04.2020 

 

 

The State of Odisha extended the lockdown till 30th April, 

2020. Thereafter, the State of Odisha acting in line with 

the guidelines issued by the Ministry of Home Affairs, 

Government of India, extended the lockdown till 31st 

May, 2020. 

 

07.05.2020 

 

 

 

 

The Ministry of Home Affairs, Govt. of India vide its 

letter dated 07.05.2020, had granted permission to the 

Government of Odisha to carry out the construction of 

chariots for the conduct of Rath Yatra subject to the 

condition that no religious congregation takes place while 

it is constructed and adherence to stipulations contained in 

the guideline dated 01.05.2020 of the Ministry of Home 

Affairs. In the said letter, discretion was also granted to 

the State Government with regard to the holding of the 

Rath Yatra keeping in mind the conditions prevailing at 

that relevant point of time. 
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01.06.2020 

 

 

 

 

The Government of Odisha issued guidelines on 

01.06.2020 extending the lockdown in all COVID-19 

containment zones in the State of Odisha until midnight of 

30.06.2020 and to re-open prohibited activities in a phased 

manner in areas outside the containment zones. It was also 

provided that the religious places/places of worship for 

public continued to remain closed till 30th June, 2020. 

Clause 3 of the guideline also stipulated that in areas 

outside the containment zones, Social/political/ sports/ 

entertainment/ academy/ cultural/religious functions and 

other large congregations will remain closed. Since there 

was a significant increase in the number of positive cases, 

it was decided that there will be complete shutdown in 

eleven districts including Puri on all Saturdays and 

Sundays till 30th June, 2020. 

 

03.06.2020 

 

According to a news article published on the website of 

The New India Express 

(https://www.newindianexpress.com/states/odisha/2020/ju

https://www.newindianexpress.com/states/odisha/2020/jun/03/next-21-days-crucial-for-odisha-in-coronavirus-war-2151454.html
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n/03/next-21-days-crucial-for-odisha-in-coronavirus-war-

2151454.html), it was reported that in view of the fact that 

the State of Odisha has reported over 2,000 positive cases 

in last one month, the next 21 days will be the most 

crucial phase in its corona virus battle. With the onset of 

monsoon, severe acute respiratory infection (SARI) as 

well as influenza like illness (ILI) will spike and the State 

Government expects the next three weeks to be critical in 

the 11 districts which account for 90 per cent of the cases 

in the State. 

 

05.06.2020 

 

According to a news article published on the website of 

Republic 

World(https://www.republicworld.com/indianews/general

news/odi sha-naveen-patnaik-lockdowncoronavirus-

bhubaneswar-cuttack-jajpur.html), the Chief Minister of 

Odisha  while addressing the people of Odisha on 

04.06.2020 said that the month of June is very crucial for 

the state in view of its fight against the COVID-19.  

 

https://www.newindianexpress.com/states/odisha/2020/jun/03/next-21-days-crucial-for-odisha-in-coronavirus-war-2151454.html
https://www.newindianexpress.com/states/odisha/2020/jun/03/next-21-days-crucial-for-odisha-in-coronavirus-war-2151454.html
https://www.republicworld.com/indianews/generalnews/odi%20sha-naveen-patnaik-lockdowncoronavirus-bhubaneswar-cuttack-jajpur.html
https://www.republicworld.com/indianews/generalnews/odi%20sha-naveen-patnaik-lockdowncoronavirus-bhubaneswar-cuttack-jajpur.html
https://www.republicworld.com/indianews/generalnews/odi%20sha-naveen-patnaik-lockdowncoronavirus-bhubaneswar-cuttack-jajpur.html
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05.06.2020 

 

 

 

Deba Snana Purnima, a ritual of Lord Jagannath, Devi 

Subhadra and Lord Balabhadra was held  on 5th June, 

2020 at the Jagannath temple in  Puri, Odisha. It is one of 

rituals which is held before the Rath Yatra festival.  

 

07.06.2020 

 

 

 

The Office of the Special Relief Commissioner, 

Government of Odisha, vide an order, stipulated that all 

religious places/places of worship for public will continue 

to remain closed till 30th June, 2020. 

 

07.06.2020 

 

As on today, as per the analysis made by the Ministry of 

Health and Family Welfare department, Government of 

India, which has been published in its website i.e  it has 

been predicted on the basis of last 7 days growth rate that 

the number of COVID-19 cases will double in every 11.4 

days in the State of Odisha. 

 

23.06.2020 The Rath Yatra is scheduled to be held in Puri, Odisha. 

 

.06.2020 Hence, the present Writ Petition. 
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IN THE SUPREME COURT OF INDIA 

ORIGINAL WRIT JURISDICTION 

[ORDER XXXVIII OF SCR, 2013] 

PUBLIC INTEREST LITIGATION 

WRIT PETITION (C) NO.  OF 2020 

(UNDER ARTICLE 32 OF THE CONSTITUTION OF INDIA) 

 

 

IN THE MATTER OF: 

 

ODISHA VIKASH PARISHAD,  

A REGISTERED TRUST HAVING 

 ITS OFFICE AT PLOT NO. 1384/A, 

SAI VIHAR, BOMIKHAL, 

BHUBANESWAR – 25,  

REPRESENTED THROUGH ITS 

PRESIDENT- SUSANTA KUMAR 

PADHI, AGED ABOUT 41 YEARS, 

SON OF DHARANIDHAR PADHI,  

RESIDING AT 1384/A, SAI BIHAR,  

CANAL ROAD, BOMIKHAL, 

BHUBANESWAR,  

ODISHA - 751010                                                           

......PETITIONER  

 

  

-VERSUS- 
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1. UNION OF INDIA, 

REPRESENTED THROUGH ITS 

SECRETARY, MINISTRY OF 

HOME  AFFAIRS, NORTH BLOCK, 

CABINET SECRETARIAT, 

RAISINA HILL, 

NEW DELHI-110001. 

                      

 

..RESPONDENT 

NO. 1 

 

2. UNION OF INDIA, REPRESENTED 

THROUGH ITS SECRETARY, 

MINISTRY OF HEALTH AND 

FAMILY WELFARE, NIRMAN 

BHAVAN, NEW DELHI-110001.              

               

 

…RESPONDENT  

NO. 2 

 

3. STATE OF ODISHA, 

REPRESENTED THROUGH CHIEF 

SECRETARY, GOVERNMENT OF 

ODISHA, SECRETARIAT 

BUILDING, BHUBANESWAR, 

ODISHA-751001 

 

 

..RESPONDENT 

NO. 3 

4. STATE OF ODISHA, 

REPRESENTED THROUGH 

OFFICE OF SPECIAL RELIEF  

..RESPONDENT  

NO. 4 
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COMMISSIONER, GOVERNMENT 

OF ODISHA,GROUND 

FLOOR,RAJIV BHAVAN, UNIT-V, 

BHUBANESWAR, ODISHA-751001

      

5. STATE OF ODISHA, 

REPRESENTED THROUGH 

SECRETARY, HEALTH 

DEPARTMENT      GOVERNMENT 

OF ODISHA, SECRETARIAT 

BUILDING, BHUBANESWAR,  

ODISHA-751001      

 

…RESPONDENT  

NO. 5 

6. OFFICE OF COLLECTOR & 

DISTRICT MAGISTRATE, PURI 

GOVERNOR HOUSE ROAD, PURI-

752002 

 

..RESPONDENT 

NO. 6 

7. TEMPLE MANAGING 

COMMITTEE OF SHREE LORD 

JAGANNATH BIJE, PURI 

REPRESENTED, THROUGH ITS 

CHIEF ADMINISTRATOR, PURI-

752001  

…RESPONDENT  

NO. 7 

 

(All are Contesting Respondents) 
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WRIT PETITION UNDER ARTICLE - 32 OF THE 

CONSTITUTION OF INDIA FOR ISSUANCE  OF A WRIT 

IN THE NATURE OF MANDAMUS OR ANY OTHER 

APPROPRIATE WRIT, ORDER OR DIRECTION, TO STAY 

THE RATH YATRA AND/OR THE RESPONDENTS TO 

NOT TO GRANT ANY PERMISSION FOR THE RATH 

YATRA FESTIVAL WHICH IS SCHEDULED TO BE HELD 

ON 23.06.2020 

 

THE HON'BLE CHIEF JUSTICE  

OF INDIA AND HIS COMPANION  

JUSTICE OF THE HON'BLE SUPREME COURT 

            

THE HUMBLE PETITION OF THE  

PETITIONER ABOVE NAMED: 

 

MOST RESPECTFULLY SHOWETH:  

 

1.   That Petitioner is filing the present Petition by way of Public 

Interest Litigation under Article 32 of the Constitution of India, 

interalia praying for issuance of a writ of mandamus or any 

other appropriate direction(s) to stay the Rath Yatra and /or the 

Respondents to not to grant any permission for holding the Rath 

Yatra festival which is scheduled to be held on 23rd June, 2020 

at Puri, Odisha on account of the prevailing COVID-19 

pandemic situation in the State of Odisha and the entire nation. 
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  It is submitted that the Petitioner is a registered Trust and is 

acting in bonafide interests for the welfare and wellbeing of the 

people of Odisha and devotees who may visit Puri during the 

Rath Yatra festival. The Petitioner has neither any vested 

personal interest not oblique motive in the subject matter of the 

present petition. Further, the Petitioner hereby undertakes to 

bear costs, if any, imposed by this Hon'ble Court arising out of 

this Petition. The Petitioner has not instituted any similar 

petition before this Hon'ble  Court or any other Court of Law 

seeking same or similar relief. 

 

The particulars of the Petitioner are as under:- 

1.  Full Name of the 

Petitioner 

Susant Kumar Padhi 

 

2.  

 

 

 

Address 

 

 

 

1384/A, SAI BIHAR, 

CANAL ROAD, 

BOMIKHAL, 

BHUBANESWAR, 

ODISHA - 751010 

3.  Age 41 years 

4.  Phone Number  9348866121 

5.  Aadhar No.  916132256275 

6.  PAN No  AXRPP1111D 

7.  Occupation Advocate 

8.  Annual Income Approx. 5 LACS  
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  It is further submitted that there is no civil, criminal and/or 

revenue proceedings pending against the Petitioner which could 

have legal nexus with the issues involved in the Public Interest 

Litigation.  

A true copy of the identity proof of the Petitioner is annexed 

herewith and marked as ANNEXURE P-1 (Pg. Nos.  33 to 33).  

 

2.   The Petitioner have not approached any statutory authority 

with respect to the underlying concerns of the present Petition 

because considering the (i) peculiar nature of the prayers sought 

in the present Petition; (ii) prolonged and currently prevailing 

National lockdown owing to the spread of COVID-19 pandemic 

and; (iii) extreme urgency of the present case in light of the 

prevailing National crisis, the Petitioner has no other alternate 

efficacious remedy, thereby calling for immediate intervention 

of this Hon'ble Court, which is necessary in the interest of 

justice, requiring immediate orders with respect to the prayers 

sought in the present Petition. 

 

3.   The widespread COVID-19 pandemic has resulted in not 

only a medical emergency but also extreme economic recession, 
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unemployment, shortage of food and problems of the like nature, 

throughout the world and in India, which pose an imminent and 

immediate threat to the lives of millions of persons within the 

territory of India, in addition to the threat already posed by the 

Corona virus. In order to effectively address the said issues 

pertaining to safeguarding the lives of millions of persons within 

the territory of India, the Petitioner has no other alternate 

efficacious remedy, amidst the unprecedented national lockdown 

owing to the medical emergency posed by the COVID-19 

pandemic, but to approach this Hon'ble Court by way of the 

present Petition. Under the prevailing circumstances of National 

lockdown, this Hon'ble Court is the last resort for the 

fundamental rights of the citizens. 

 

4.  It is submitted that the Respondent No. 1 is the Union of 

India through Ministry of Home Affairs, Respondent No. 2 is 

the Union of India through Ministry of Health & Family Welfare 

Department, Respondent No. 3 is the Government of Odisha, 

represented by its Chief Secretary, Respondent No. 4 is the 

Office of Special Relief Commissioner, Government of Odisha. 
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Respondent No.5 is the Department of Health and Family 

Welfare represented through its Secretary. Respondent no.6 is 

the Collector & District Magistrate, Puri, Respondent No. 7 is 

the Temple Managing Committee of the Lord Jagannath Temple 

in Puri, represented through its Chief Administrator who has 

been vested with the power under the Jagannath Temple 

Administration Act, 1955 to inter alia, to arrange for the proper 

performance of Seva- Puja and of the daily and periodical Nitis 

of the Jagannath Temple.  

 

5.  That the present Petitioner raises the following questions of 

general public interest: 

 

a) Whether the Respondents herein have a constitutional 

duty to protect the interests of Indian Citizens in times of 

distress and worldwide emergency?  

 

b) Whether the Rath Yatra festival which is scheduled to be 

held on 23rd June, 2020 in Puri, Odisha can be allowed to 

happen in view of the present pandemic situation and the 
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exponential rise of the COVID-19 positive cases in the 

last one month in the State of Odisha? 

 

c) Whether it is justified on the part of the State Government 

to hold the Rath Yatra festival at the cost of the imminent 

threat to the lives of the devotees of Lord Jagannath who 

will attend the said festival if the same is to happen on 

23rd June, 2020?  

 

d) Whether the Respondents herein are duty bound to protect 

the Right to Health, Life and Personal Liberty and Right 

to Live with Dignity and Fair Treatment as enumerated 

under Article 21 of the Constitution?  

 

 

6.   That the present petition is being filed in the interest of 

justice for, fundamental and statutory rights, dignity of the 

public at large. Some of the people being represented in the 

present PIL may not be aware of their legal rights being 

infringed and may not have the economic means to approach 

this Hon'ble court. 
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7. That the Petitioner has not instituted any similar petition before 

this Hon'ble Court or any other Court of Law seeking same or 

similar relief. 

 

PUBLIC INTEREST AT LARGE 

 

 

8.   According to a report in Hindustan Times website originally 

published on 03.07.019 (updated on 28th May, 2020) for the 

Rath Yatra in 2019, State Government had to deploy 10,000 

Security Personnel for an estimated 10 Lakh devotees.  

A true copy of the newspaper report published in Hindustan 

Times website originally published2020) is annexed herewith 

and marked as Annexure-P/2. (Pg. Nos.  34  to  36). 

  

9.   That World Health Organisation has declared COVID-19 to 

be a “Public Health Emergency of International Concern” on 

30th January 2020 and on 12th March, 2020, it was declared as a 

‘Pandemic'. 

 

10.   That the first case of COVID-19 pandemic was reported 

within the territory of India on 30.01.2020. 
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11.   That on 22nd March, 2020, after confirmation of two positive 

cases of COVID-19, the State Government of Odisha announced 

a lockdown of the entire state which was to be in force until 9pm 

of 29th March, 2020. 

 

12.   That the Ministry of Home Affairs, Government of India, in 

order to break the chain of transmission and thereby to control 

the spread of the said virus, announced a 21-day National 

lockdown on 24.03.2020, which brought the entire nation to an 

absolute halt. The said lockdown was supposed to be in force till 

14.04.2020. 

 

13.   That acting in line with the lockdown called by the Ministry 

of Home Affairs, Government of India, the State Government 

also extended its lockdown till 15th April, 2020. Thereafter, on 

09th April, 2020, the Government of Odisha extended the 

lockdown till 30th April, 2020.  

 

14.   That thereafter, the Ministry of Home Affairs, Government 

of India and the State Government, extended the lockdown in 
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the entire nation and the State of Odisha respectively till 31st 

May, 2020. 

 

15.     That the Ministry of Home Affairs vide its letter dated 

07.05.2020, had granted permission to the Government of 

Odisha to carry out the construction of chariots for the conduct 

of Rath Yatra subject to the condition that no religious 

congregation takes place while it is constructed and adherence to 

stipulations contained in the guideline dated 01.05.2020 of the 

Ministry of Home Affairs. In the said letter, discretion was also 

granted to the State Government with regard to the holding of 

the Rath Yatra keeping in mind the conditions prevailing at that 

relevant point of time.  

A true copy of the letter dated 07.05.2020 issued by the Ministry 

of Home Affairs is annexed herewith and marked as Annexure-

P/3. (Pg. Nos.  37  to  38).   

 

16.   After the lapse of around two months from the date of the 

announcement of the lockdown in the entire nation, on 

30.05.2020, the Ministry of Home Affairs, Government of India 

issued new guidelines for phased reopening of ‘all activities 
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outside containment zones' for the next one month with effect 

from 01.06.2020. The said guideline came into effect from 

01.06.2020 and will be effective till 30.06.2020. It was, inter 

alia, decided that the dates for re-starting any activities relating 

to Social/political/ sports/ entertainment/ academy/ 

cultural/religious functions and other large congregations will be 

decided based on the assessment of situation. Clause 5 of the 

said guideline dated 30.05.2020 further provided that 

States/UTs, based on their assessment of the situation, may 

prohibit certain activities outside the Containment zones, or 

impose such restrictions as deemed necessary. It may also be 

pertinent to state that the National Directives for COVID-19 

Management under Annexure-I to the said guidelines also 

provides that any large public gatherings/congregations will 

continue to remain prohibited.  

A true copy of the guideline dated 30.05.2020 issued by the 

Ministry of Home Affairs, Government of India is annexed 

herewith and marked as Annexure-P/4. (Pg. Nos.  39  to 46).    
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17.   That in line with the guideline dated 30.05.2020, the Office 

of Special Relief Commissioner, Government of Odisha issued 

guidelines on 01.06.2020 extending the lockdown in all COVID-

19 containment zones in the State of Odisha until midnight of 

30.06.2020 and to re-open prohibited activities in a phased 

manner in areas outside the containment zones. Clause 3 of the 

said guideline also stipulated that in areas outside the 

containment zones, Social/political/ sports/ entertainment/ 

academy/ cultural/religious functions and other large 

congregations will remain closed. It also provided that the 

religious places/places of worship for public continued to remain 

closed till 30th June, 2020. 

A true copy of the guideline dated 01.06.2020 issued by Special 

Relief Commissioner, Government of Odisha is annexed 

herewith and marked as Annexure-P/5. (Pg. Nos.  47  to  57).  

 

18.   That according to a news article published on the website of 

The New India Express 

(https://www.newindianexpress.com/states/odisha/2020/jun/03/n

ext-21-days-crucial-for-odisha-in-coronavirus-

https://www.newindianexpress.com/states/odisha/2020/jun/03/next-21-days-crucial-for-odisha-in-coronavirus-war2151454.html
https://www.newindianexpress.com/states/odisha/2020/jun/03/next-21-days-crucial-for-odisha-in-coronavirus-war2151454.html
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war2151454.html), it was reported that in view of the fact that 

the State of Odisha has reported over 2,000 positive cases in last 

one month, the next 21 days will be the most crucial phase in its 

corona virus battle. With the onset of monsoon, severe acute 

respiratory infection (SARI) as well as influenza like illness 

(ILI) will spike and the Government expects the next three 

weeks to be critical in the 11 districts which account for 90 per 

cent of the cases in the State.  

A true copy of the news item published on the webpage of The 

New India Express 

(https://www.newindianexpress.com/states/odisha/2020/jun/03/n

ext-21-days-crucial-for-odisha-in-coronavirus-war 

2151454.html) is annexed herewith and marked as Annexure-

P/6. (Pg. Nos.  58   to 66). 

 

19.   That according to a news article published on the website of 

the Republic World, the Chief Minister of Odisha while 

addressing the people of Odisha on 4th June, 2020 said that the 

month of June is very crucial for the state in view of its fight 

against the COVID-19 pandemic.  

https://www.newindianexpress.com/states/odisha/2020/jun/03/next-21-days-crucial-for-odisha-in-coronavirus-war2151454.html
https://www.newindianexpress.com/states/odisha/2020/jun/03/next-21-days-crucial-for-odisha-in-coronavirus-war%202151454.html
https://www.newindianexpress.com/states/odisha/2020/jun/03/next-21-days-crucial-for-odisha-in-coronavirus-war%202151454.html
https://www.newindianexpress.com/states/odisha/2020/jun/03/next-21-days-crucial-for-odisha-in-coronavirus-war%202151454.html
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A true copy of the news item published on the webpage of The 

Republic(https://www.republicworld.com/indianews/generalnew

s/odisha-naveen-patnaik-lockdowncoronavirus-bhubaneswar-

cuttack-jajpur.html) is annexed herewith and marked as 

Annexure-P/7. (Pg. Nos.  67  to  69). 

 

20.   That on 07.06.2020, the Office of the Special Relief 

Commissioner, Government of Odisha, vide an order, being in 

addition to the guideline dated 01.06.2020, further stipulated that 

all religious places/places of worship for public will continue to 

remain closed till 30th June, 2020.  A true copy of the order 

dated 07.06.2020 issued by the Office of Special Relief 

Commissioner, Government of Odisha is annexed herewith and 

marked as Annexure-P/8. (Pg. Nos.  70  to  71). 

 

21.   That on 07.06.2020, as per the analysis made by the Ministry 

of Health and Family Welfare department, Government of India, 

which has been published in its website, it has been predicted on 

the basis of last 7 days growth rate that the number of COVID-

19 cases will double in every 11.4 days in the State of Odisha.  

 

https://www.republicworld.com/indianews/generalnews/odisha-naveen-patnaik-lockdowncoronavirus-bhubaneswar-cuttack-jajpur.html
https://www.republicworld.com/indianews/generalnews/odisha-naveen-patnaik-lockdowncoronavirus-bhubaneswar-cuttack-jajpur.html
https://www.republicworld.com/indianews/generalnews/odisha-naveen-patnaik-lockdowncoronavirus-bhubaneswar-cuttack-jajpur.html
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A true copy of the relevant graph published on the website of the 

Ministry of Health and Family Welfare department, Government 

of India is annexed herewith and marked as Annexure-P/9. (Pg. 

Nos.  72   to   72). 

 

22.   That Ratha Jatra, the Festival of Chariots of Lord Jagannath 

is celebrated every year at Puri, the temple town in Odisha, on 

the east coast of India which is scheduled to be held on 23rd June 

2020 and will continue for a period of 10 to 12 days. The 

presiding deities of the main temple, Sri Mandira, Lord 

Jagannatha, Lord Balabhadra and Goddess Subhadra, with the 

celestial wheel Sudarshana are taken out from the temple 

precincts in an elaborate ritual procession to their respective 

chariots. The huge, colourfully decorated chariots, are drawn by 

hundreds and thousands of devotees on the bada danda, the 

grand avenue to the Gundicha temple, some two miles away to 

the North. After a stay for seven days, the deities return to their 

abode in Srimandira. The Rath Yatra, which draws nearly a 

million people from across the world, sees frenzied devotees 

pull the raths (chariots) manually of the three deities. 
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23.   That it is pertinent to note that a decision has already been 

taken to hold all important rituals leading up to the Rath Yatra, 

beginning with Akshaya Tritiya which was celebrated on 

26.04.2020, which marks the beginning of the construction of 

the chariots. The constructions of the chariots are in full 

swing. Also a ritual leading up to the Car Festival like Snana 

Purnima was also held on 5th June, 2020 by the servitors 

adhering to the norms of Social Distancing. Looking by the 

scheme of things, it can be safely presumed that the State 

Government intends to hold the Rath Yatra this year on the 

scheduled date as all the customs and rituals leading up to the 

Rath Yatra are being performed. 

 

24.   That it is stated that Odisha reported its first case of COVID-

19 on 16th March, 2020. Due to the preemptive steps taken by 

the State Government in announcing the lockdown measures, the 

spread of the COVID-19 virus in the State was largely 

controlled. In comparison to other states in India, the State has 

been proactive in dealing with COVID-19 with the State 

Government declaring COVID-19 to be a ‘disaster' as early as 
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on 13th March, 2020.  On 25th April, 2020 when India's 

COVID-19 case count stood at about 26,283, Odisha had 

recorded numbers in double digits at only 94 cases and as on 

30th April, 2020, the number of positive cases in Odisha stood 

at 142 as compared to 33,067 positive cases in the country.  

 

25.   That however, recently, due to influx of the migrants and 

people coming from outside the State of Odisha, there has been 

an exponential rise in the number of positive cases in the State 

of Odisha. The steep increase in the number of positive cases 

will be evident from the table mentioned herein below which 

showcases the number of COVID-19 positive cases in the last 

three months;- 

 

Sl.No. 

 

Date 

 

No. of Positive COVID-19 Cases 

in the State of Odisha 

1.  30th March 2020 3 

2.  30th April 2020 143 

3.  31st May 2020 2104 

4.  7th June 2020 

(as on date) 

2856 

 

 

https://covidindia.org/
https://covidindia.org/
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26.    That it can be seen that there has been a significant increase 

in the COVID-19 cases and the pandemic poses a significant 

threat to the health infrastructure in the State. It is well known 

that the Rath Yatra festival is attended by lakhs of devotees 

every year and if the said festival is allowed to be held this year, 

it significantly puts the lives of the attending devotees and the 

people of the State of Odisha at high risk since it is humanely 

impossible to adopt the practice of Social Distancing in such a 

huge gathering. 

 

27.   That the impact of a religious congregation during the 

COVID-19 pandemic is well known due to the spurt in the 

COVID-19 cases in the entire country due to a religious 

gathering organised by the Tablighi Jamaat, a muslim 

missionary group between March 13-15, 2020. Of about 4,400 

COVID-19 positive cases in India as on 7th April, 2020, nearly 

one third were related to the religious gathering at the Markaz, 

Delhi. Thus, in order to avoid any similar instances of outbreak 

of COVID-19 cases, a religious gathering in the nature of Rath 

Yatra festival ought to be avoided. 
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28.    That due to the global pandemic situation in the entire world, 

many international events involving huge gathering such as 

Olympics, 2020, sports tournaments etc. have been called off or 

postponed. It is pertinent to mention that it has been widely 

reported that the COVID-19 infections will actually peak in the 

State of Odisha in the coming two months i.e June and July,2020 

and this being state of affairs, it would be highly negligent on 

the part of the Respondents to allow the Rath Yatra to happen. 

 

 

 

29.     That the Ministry of Home Affairs, Government of India in 

its guideline dated 30th May, 2020 has expressly prohibited any 

large gatherings. Further, the Government of Odisha vide its 

guideline dated 01.06.2020, has also prohibited any 

cultural/religious functions and other large congregations till 

30.06.2020. In view of the said prohibitions, if the Rath Yatra is 

allowed to happen by the Respondent No.4, then the same will 

be in blatant violation of its own guidelines.  
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30.  That the extent of challenges which are being faced by the 

country is highlighted from the fact that India has now become 

the 5th most affected country in the world due to COVID-19 with 

the number of COVID-19 cases as on 7th June, 2020 stood at 2, 

46, 549 with active cases being upto  1,20,406. In view of such 

emergent situation, any religious congregation should not be 

allowed to happen and if it happens, it will put the lives of the 

devotees and residents of the State of Odisha at huge risk. 

 

 

31.    That even assuming that the devotees will not be allowed to 

attend the Rath Yatra on 23rd June, 2020, in that event, a large 

number of people are required to pull the three chariots which 

are very heavy and no social distancing can be observed while 

pulling the  three chariots. The said activity cannot be done by a 

small gathering of people. Thus, in view of the present situation, 

the postponement of the Rath Yatra festival seems to be the only 

plausible and the practical option. 
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GROUNDS: 

 

I. BECAUSE this Hon'ble Court, in the case of Arjun Gopal v. 

Union of India [(2019) 13 SCC 523], in a PIL pertaining to 

health hazards associated with burning fire crackers during 

the festival of Diwali, held that ‘right to health', which is 

recognized as a facet of Article 21 assumes great importance 

so much so that a religious practice protected under Article 25 

is subject to Article 21 when it concerns health and lives of 

people at large. 

 

II. BECAUSE the present Petition is for safeguarding and 

protecting the potential, mass violation of fundamental right 

to life and liberty of the devotees of Lord Jagannath as 

enshrined under Article 21 of the Constitution of India since 

the holding of the Rath Yatra at this present juncture will put 

the lives of millions of devotees who may attend the Rath 

Yatra at risk and harm. 

 

III. BECAUSE it was, inter alia, decided by the Ministry of 

Home Affairs, Government of India vide its guideline dated 
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30.05.2020 that the dates for re-starting any activities relating 

to Social/political/ sports/ entertainment/ academy/ 

cultural/religious functions and other large congregations will 

be decided based on the assessment of situation. Clause 5 of 

the said guideline dated 30.05.2020 further provided that 

States/UTs, based on their assessment of the situation, may 

prohibit certain activities outside the Containment zones, or 

impose such restrictions as deemed necessary. It may also be 

pertinent to state that the National Directives for COVID-19 

Management under Annexure-I to the said guidelines also 

provides that any large public gatherings/congregations will 

continue to remain prohibited. 

 

IV. BECAUSE the Office of Special Relief Commissioner, 

Government of Odisha issued guidelines on 01.06.2020 

extending the lockdown in all COVID-19 containment zones 

in the State of Odisha until midnight of 30.06.2020 and to re-

open prohibited activities in a phased manner in areas outside 

the containment zones. Clause 3 of the said guideline also 

stipulated that in areas outside the containment zones, 
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Social/political/ sports/ entertainment/ academy/ 

cultural/religious functions and other large congregations will 

remain closed. It was also stipulated that the places of 

religious worship for public are to be closed till 30.06.2020  

 

V. BECAUSE the Respondents herein are duty bound to protect 

the Right to Health, Life & Personal Liberty and Right to Live 

with Dignity and Fair Treatment as enumerated under Article 

21 of the Constitution of the people of Odisha including the 

devotees who might attend the Rath Yatra.   

 

VI. BECAUSE the impact of a religious congregation during the 

COVID-19 pandemic is well known due to the spurt in the 

COVID-19 cases in the entire country due to a religious 

gathering organised by the Tablighi Jamaat, a muslim 

missionary group between March 13-15, 2020. 

 

VII. BECAUSE due to influx of the migrants and people from 

outside the State of Odisha, there has been an exponential rise 

in the number of positive cases in the State of Odisha. As on 
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08.06.2020, the total number of positive cases stand at 2856 

which is increasing at an exponential rate day by day. 

 

VIII. BECAUSE due to the significant increase in the COVID-19 

cases in the State of Odisha, the months of June and July, 

2020 are very much critical and if the Rath Yatra event is 

allowed to happen, then the infections will increase 

manifoldly which will make the task of the State Government 

to control the spread of COVDI-19 impossible. 

 

IX. BECAUSE, on 03rd April, 2020, the number of positive cases 

was 1 in the district of Puri. For the entire month of April, 

2020, there was only was 1 positive case in Puri. In view of 

such low number of cases, the district of Puri was categorized 

as ‘Green Zone' by the State Government. However, during 

the month of May, 2020, 85 positive cases were reported from 

the district of Puri alone and as on today i.e on 08.06.2020, 

the total number of reported positive cases has risen to 108. 

Due to such a sharp spike in the positive cases, the district of 

Puri has been treated as a ‘high risk zone' by the State 

Government. 
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X. BECAUSE, the Ministry of Home Affairs, on 07.05.2020, 

while allowing the construction of the chariots for the Rath 

Yatra festival, has granted the State Government the 

discretion to take a decision on conducting the Rath Yatra by 

looking at the situation prevalent at the relevant point of time. 

It is submitted that due to the increase in the positive cases in 

the State, more particularly in Puri, the State Government 

ought to be directed to exercise its discretion and postpone the 

holding of the Rath Yatra festival scheduled to be held in Puri 

in 23.06.2020. 

 

XI. BECAUSE a decision has already been taken to hold all the 

rituals leading up to the Rath Yatra, beginning with Akshaya 

Tritiya which was celebrated on 26.04.2020, which marks the 

beginning of the construction of the chariots. The 

constructions of the chariots are in full swing. The rituals 

leading up to the Car Festival like Snana Purnima was also 

held on 5th June, 2020 by the servitors adhering to the norms 

of Social Distancing. Looking by the scheme of things, it can 

be safely presumed that the State Government intends to hold 



28 

 

28 
 

the Rath Yatra this year on the scheduled date as all the 

customs and rituals leading up to the Rath Yatra are being 

performed. 

 

XII. BECAUSE the action of permitting the Rath Yatra on 23rd 

June, 2020 by the State Government will be in violation of its 

own guidelines dated 01.06.2020 & 07.06.2020 and the 

guideline dated 30.05.2020 issued by the Ministry of Home 

Affairs, Govt. of India wherein it has been provided that any 

cultural/religious functions and other large congregations will 

remain closed till 30.06.2020. 

 

XIII. BECAUSE the alarming situation currently in the State of 

Odisha is evident from the fact that as per the projections 

made by the Ministry of Health and Family Welfare 

Department, Government of India, Respondent No.2 the 

number of COVID -19 positive cases in Odisha will reach 

around 10,718 by 09.07.2020. 

 

XIV. BECAUSE, as on 07.06.2020, as per the analysis made by the 

Ministry of Health and Family Welfare department, 
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Government of India, Respondent No.1 on the basis of last 7 

days growth rate, the number of COVID-19 cases in Odisha 

will double in every 11.4 days. 

 

XV. BECAUSE according to a report in Hindustan Times website 

originally published on 3.07.019 (updated on 28th May, 2020) 

for the Rath Yatra in 2019, State Government of Odisha had 

to deploy 10,000 Security Personnel for an estimated 10 Lakh 

devotees. Therefore, it can be safely presumed that a large 

number of people will gather in Puri if the Rath Yatra festival 

is permitted on 23.06.2020 which greatly enhance the 

prospect of the spread of COVID-19 virus since it is 

impossible to maintain social distancing in such a huge 

gathering. 

 

PRAYERS: 

In the facts and circumstances of the case, as mentioned 

above, it is, therefore, most humbly prayed that this Hon'ble 

Court may graciously be pleased to: 

a) Issue an appropriate Writ, Order or Direction  to stay the 

holding of the Rath Yatra festival which is scheduled to 
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commence on 23.06.2020 at Puri, Odisha and which will 

continue for a period of around 10-12 days thereafter; 

and/or 

b) Issue a writ in the nature of Mandamus or any other 

appropriate Writ, Order or Direction, thereby directing 

the Respondents not to grant any permission for holding 

the Rath Yatra festival which is scheduled to commence 

on 23.06.2020 at Puri, Odisha and which will continue 

for a period of around 10-12 days thereafter; and/or 

c) Pass any other or further orders as may be deemed fit 

and proper in the circumstances of the case. 

 

AND FOR THIS ACT OF KINDNESS, THE PETITIONER 

SHALL AS IN DUTY BOUND EVER PRAY. 

 

 

 

                          

 

                   FILED BY: 

 

 
RANJEETA  ROHATGI  

 (Advocate for the Petitioner) 

 

Drawn on: 09.06.2020 

Place: New Delhi 

Filed on:10.06.2020 
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IN THE SUPREME COURT OF INDIA 

ORIGINAL CIVIL JURISDICTION 

WRIT PETITION (Civil) No.            OF  2020 

 

IN THE MATTER OF: 

 

Odisha Vikash Parishad           …Petitioner 

 

-Versus-  

Union of India & ors …Respondents 

 

AFFIDAVIT 

I, Susant Kumar Padhi, S/o. Dharanidhar Padhi, Aged abount 43 

years, R/o. 1384/A, Sai Bihar, Canal Road, Bomikhal, Bhubaneshwar, 

Odisha – 751010, do hereby solemnly affirm and say as follows:- 

1. That I’am the President of the Petitioner Trust in the captioned Writ 

Petition (PIL) and as such am well conversant with the facts and 

circumstances of the case and as such am competent to swear this 

Affidavit and I state that; 

2. That I have filed the present Writ Petition (PIL) solely for protecting the 

interest of the public at large and without any personal gain or personal 

motive or other oblique reasons. 

3. That I have read the contents of the accompanying Synopsis and List of 

Dates (Pgs. B to Q), Writ Petition (Pgs. 1 to 30) and the accompanying 

applications. I say that the same are true and correct and nothing material 

has been concealed therefrom.  

4. I am a law abiding citizen of India and there is no civil or criminal or 

revenue litigation filed by or against me before any courts below which 

could affect the issues involved in the present matter.   

5. That all the Annexures are the true copies of their respective originals.  
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DEPONENT 

 

VERIFICATION: 

 

I, the deponent above named, do hereby and affirm that the contents of 

paragraph 1 to 5  of my above affidavit are true to my knowledge, no part of 

it is false and nothing material has been concealed therefrom. 

 

Verified at Cuttaak  on this the 09th of June, 2020. 

 

 
DEPONENT 
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10,000 security personnel deployed for Rath Yatra
Anticipating a congregation of around 10 lakh devotees on the Rath Yatra day, 10,000 strong force have been deployed on the
ground, while personnel of Indian Navy and Coast Guard will patrol in the sea, the of�cial said.

INDIA  Updated: May 28, 2020 03:50 IST

Press Trust of India 
Puri

=evotees stand outside the Lord Jagannath temple ahead of the Rath Yatra in Puri on Wednesday. (ANI Photo)

The Odisha government has deployed 10,000 security personnel in this holy town for the

annual Rath Jatra of Lord Jagannath which will be attended by lakhs of people on Thursday, a

senior of�cial said Wednesday.

Anticipating a congregation of around 10 lakh devotees on the Rath Yatra day, 10,000 strong

force have been deployed on the ground, while personnel of Indian Navy and Coast Guard will

patrol in the sea, the of�cial said.

As many as 142 platoons of Odisha police, about 1,000 of�cers of various ranks, 2,450 Home

Guards, three company of RAF, two units of ODRAF, one unit NDRF, three company OSAF

besides eight anti-sabotage teams, a bomb disposal squad with sniffer dogs have been deployed

in Puri, the of�cial said.
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‘Dragon in the room’: Opposition’s swipe at Centre
over Ladakh stando�
The standoff has been continuing in the Ladakh area for more than a month. A meeting between top military of�cers of both India
and China was held on Saturday.

INDIA  Updated: Jun 09, 2020 15:35 IST
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Watch | Celebrations at Jagannath temple ahead of Jagannath Rath Yatra

 

Two ADGP rank of�cers, �ve IGPs and 1,000 commandant rank of�cers will supervise the

security arrangements.
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“We are prepared for any situation apart from VVIP security,” said Soumendra Priyadarshi, the

IGP, Central Range, adding for smooth and safe conduct of the event a mock drill of pulling of

chariots was also conducted.

Meanwhile, the Shree Jaganath Temple Administration Chief Administrator P K Mohapatra

said: “We have already prepared a time line for the procession of deities and pulling of

chariots. With cooperation of all the stake holders, rituals will go on smoothly.” “We will

certainly meet the time line given by the administration. The servitors will fully cooperate with

the administration to make the festival a grand success,” said Binayak Dasmohapatra, a senior

servitor.

Apart from police, different state government departments like health, urban and housing

development department, sanitation and others are doing their best to make the occasion a

grand success, said Mohapatra.

The three deities - Lord Balabhadra, Lord Jagannath and Devi Subhadra’s chariots will be

pulled by the devotees in presence of lakhs of people on the grand road.
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Government of Odisha
Office of Special Relief Commissioner

No.3Q5Z/ R&DM(DM),        Dt.01-06-2020
RDM-RLF-MISC-0034-2020

ORDER

Whereas, in pursuance of the directions issued by the National Executive

Committee,  Government  of  India  under  the  Disaster  Management  Act,  2005,  the
Government Odisha,  vide  Revenue &  Disaster  Management  (Disaster  Management)
Department  Notification  No.2800/R&DM(DM)  dated  18.05.2020,  had  extended  the
lock down  in  the  entire State  of Odisha  with  stipulations  mentioned  therein,  with  a
view to contain the spread of COVID-19 pandemic, till  midnight of 31.05.2020;

And   Whereas,   in   pursuance   of   the   directions   of   the   National   Disaster
Management Authority (NDMA), the National Executive Committee, in exercise of the

powers conferred under Section  10(2)(1) of the Disaster Management Act, 2005, has
issued  revised  guidelines  vide  Ministry  of  Home  Affairs,  Government  of India  order
No.40-3/2020-DM-I(A)  dated  30.05.2020  to  extend  the  lockdown  in  Containment
Zones  up to  30.06.2020,  and  to  re-open  prohibited  activities  in  a  phased  manner  in

areas outside Containment Zones;

Now, therefore, in pursuance of the said order, the State Government do hereby
extend the  lockdown  in all COVID-19 Containment Zones in the State of Odisha  until

midnight of 30.06.2020 as per the following stipulations:

1.  This order will come into force with effect from 01.6.2020.

2.  Lockdown limited to Containment Zones

i.     Lockdown  shall  continue  to  remain  in  force  in  the  Containment
Zones till  30th June,  2020.

ii.    Containment Zones will  be demarcated  by the  District Collectors/
Municipal     Commissioners    as     per    the    guidelines    of    MOHFW,
Government of India/ H&FW Department of Government of Odisha.

iii.   In the Containment Zones, only essential activjtjes shall be allowed.
There shall  be strict  perimeter control to ensure that there  is  no
movement of people  in  or out of these zones,  except for medical
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emergencies  and   for   maintaining   supply  of  essential   goods  and
services.  There  shall   be  intensive  contact  tracing,   house-to-house
surveillance,  and  other clinical  interventions,  as  required.  Guidelines
Of MOHFW shall be taken  into consideration for the above purpose.

iv.   District  Collectors/   Municipal   Commissioners   may  also  identify
Buffer Zones outside the Containment Zones, where new cases are
more   likely   to   occur.   Vvithin   the   buffer   zones,   restrictions   as
considered necessary may be put in place by the Local authorities.

3.  Graded re-opening of areas outside the Coiltainrrient Zones
In areas outside Containment Zones, activities will be regulated as below:

a.   The following establishments/ activities will  continue to  remain  closed
till  30th June,  2020:

(i)      Religious places/ places of worship for public.

(ii)     Shopping  malls

(iii)   International  air  travel  Of  passengers,  except  as  permitted  by
MHA.

(iv)   Cinema    halls,    gymnasiums,    swimming    pools,    entertainment
parks, theatres,  bars and auditoriums, assembly halls and similar
places.

(v)    Social/    political/    sports/   entertainment/    academrty   cultural/
relisious functions and other large congregations.

b.   Hotels  will  be  allowed  to  operate  up  to  30%  capacity.  Restaurant
service will be open only for in-house guests.

c.   Restaurants and Hotels are permitted for home delivery/ takeaways Of
food.

d.   Schools,  colleges,  other  educational/  training/  coaching  institutions,
etc.  will  remain  closed till  31StJuly,  2020.

Acti`rities that are hot sl]ecificallv i]rohibited / regulated / restricted
above are allowed.

Standard   Operating   Procedures   (sops)   for   the   establishments/   activities
mentioned above issued dy Ministry Of Heaith and  Family Welfare (MOHFW) and
other Ministries Of Govemrnent Of India/ Department Of ll&FW, Government of
Odisha,  for  the  above  activities  will   be  strictly  fdilowed  for  ensuring   social
distancing and to contain the spread of COVID-19.

4.  Directives for COVII}19 Management

The   fdilowing   Directives   for   COVID-19   Management   shall    be   strictly
followed throughout the State:
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a.   Face  co`rerings=  Wearing  of  face  cover  is  compulsory  in   public
places;  in workplaces;  and during transport.

b.   Social distancing: Individuals must maintain a  minimum distance of
6 feet in public places.

c.   Shops will  ensure  physical  distancing  among  customers. The owner Of
the shop shall be liable for any violation.

d.   Salons,  Spas,  BeaLlty  Parlours  and  Barber  shops  shall  ensure  all
safcty precautions, disinfection and sanitization before and after service of
each customer.

e.  Gatherings:  Public  gatherings/  congregations  Of  more  than  7
persons are prohibited.

f.   Marriage belated gatherings: Number of guests not to exceed 50.

9.  Funeral/  last  rites  related  gatherings:   Number  Of  persons  not  to
exceed 20.

h.  Spitting in public places will be punishable with fine, as prescribed
in accordance with  laws,  rules or regulations.

i.   Consumption  Of  liquol',  paap,  gulthay  tobacco  etc.  in  public
places is prchibited.

Additional direc±ives for Work Places

j.   Work from  liome  (WfH):  As  far  as  possible  the  practice  Of
\^/fll  should  be followed.

k.  Staggeritig of work/ busiiiess hours will be followed in offices,
work     places,     shops,     markets     and     industrial     &    commercial
establishments.

I.    Screening & hygiene:  Provision for thermal  scanning,  hand wash
and sanitizer will be made at all entry and exit points and common areas.

in.  Frequent sanitization of entire workplace, common facilities and all
points  which  come  into  human  contact e.g.  door handles,  etc.,  will  be
ensured, including  between shifts.

n.   Social distancing: AIl  persons in charge Of work places will  ensure
adequate  distance  between  workers,  adequate  gaps  between  shifts,
staggering the lunch breaks of staff, etc.

5.  Unrestrjcted movement Of persorts and goods

(i)       lliere   shall    be    ro   restriction   on    inter-State   and    intra-State
movement of persons and goods.  No I)ermission/ aDDrio`ral/ e-
Dermjt `^/ill be required for such ino\relnents.

(ii)      Intra-State Buses,  City Buses, Taxis (including cabs by aggregators
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like Ola,  Uber, etc.), Auto Rickshaws and other Passenger Vehicles,
are allowed to operate with  up to sitting capacity of the vehicle, as
mentioned in the Registration Certificate.

(iii)      Movement by passenger trains and shramik special trains; domestic
passenger air travel; movement of Indian Nationals stranded outside
the country and of specified persons to travel abroad; evacuation of
foreign  nationals;  and  sign-on  and  sign-off of Indian  seafarers will
continue to be regulated as per sops issued by Govt. of India.

(iv)     Movement of any type of goods/ cargo for cross land-border trade
under Treaties with neighbouring countries shall  not be stopped.

6.  Night curfew

Movement of individuals shall  remain strictly prohibited  between
7.00 pin to 5.00 am throughout the State, except for essential activities.
The  District Collectors/  Police Commissioner,  Bhubaneswar-Cuttack shall
issue  orders,  in  the  entire  area  of their jurisdiction,  under appropriate

provisions  of law,  such  as  under  Section  144 of Crpc,  and  ensure strict
compliance.

This restriction shall  not apply to:

•    District and Municipal Administration/ Police/ Government officials on

duty
•    Doctors, Medical/ Paramedical Staff (Govt. & Private)

•    Staff of IT & ITes Companies on production their ID cards

•    Any person, in case of medical or other emergeney

•    Owner/ staff of chemist shops

•     All  industrial  units

•    All construction activities

•     Movement of Public Transport, private vehicles and taxis (including cabs

by aggregators like Ola, Uber, etc.) to and from airports, railway station
and    bus   terminals/   stands/   stops,    for   facilitating    movement   of

passengers by air, rail and road.

7.  Weekend Shutdown

In  the  interest  of  public  health  and  the  containment  of  spread  of
COVID-19  in the State,  shutdown  shall  be  imposed  in  the districts of
Ganjam,  Puri,  Nayagarh,  Khurda,  Cuttack,  Jagatsinghpur,
Kehdrapara,  Jajpur,  Bhadrak,  Balasore  and  Bolangir,  on  all
Saturdays and  Sundays till  30th June,  2020.  During this shutdown, only
the following activities shall  be allowed:

•    All  medical  establishments  including  hospitals,  clinics,  nursing  homes,
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including   medicine  stores.   Movement  of  Ambulance   and   all   medical

personnel.
•     District and  Municipal Administration/  Police/  Fire Services

•    Central & State Government officials on emergeney duty

•    Telecom services

•    Petrol pumps

•     Electronic Media identified  by Commissionerate/ District Police

•    Water supply, sanitation and sewerage workers

•     Electricity supply and distribution

•    Movement of goods and good carriers, whether loaded or unloaded

•    Industrial establishments, factories and construction activities

•     Service sector industries,  including IT/ ITes,  Hotel & Hospitality units

•     Movement of rail and air transport

•    Road transport on highways, road movement of transiting vehicles

•     Movement of Public Transport, private vehicles and taxis (including cabs

by aggregators like Ola, Uber, etc.) to and from airports, railway station
and    bus   terminals/    stands/    stops,    for   facilitating    movement   of

passengers by air,  rail and  road.

•     Marriages and Funerals, with permission Of local authority

8,  Based  on  their  assessment  of  the  situation,  District  Collectors/
Municipal   Commissioners   may   impose   area   specific   additional
restrictions on activities outside tlle Containment zones, or impose
such restrictions as deemed necessary for containing the spread Of
COVID-19.

9.  Quarantine Poliey

The quarantine period for returnee(s) to the State will be limited to  14
days.  This  shall  be  implemented  by  local  authorities  i.e.,  District  Collectors/
Municipal  Commissioners.

Returnee(s) in rural areas will undergo 7 days of mandatory institutional

quarantine,   post  which  asymptomatic   returnee(s)  shall   be  discharged  to
undergo home quarantine for a further period of 7 days. If the local authorities
find  it  necessary  for  reasons  related  to  containment  of  COVID-19  and  to
prevent  spread  of  infection,  they  may  extend  the  period  of  institutional
quarantine  of the  returnee(s).  In  case the  quarantinee  develops  symptoms
requiring  medical  attention,  he/  she  may  be  shifted  to  COVID  Care  Centre/
COVID Hospital.

In urban areas, the returnee(s) shall have to compulsorily stay in home

quarantine  for  a  period  of  14  days,  observing  guidelines  issued  by  H&FW
Dept., Govt. of Odisha. If the returnee does not have proper quarantine facility
at home, he/ she shall undergo institutional/ paid quarantine for a duration as
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directed by the local authorities.

Individuals travelling  to the State  by  regular train  and  air services will
have to undergo mandatory quarantine, as prescribed above.

The following categories of travelers shall  be exempt from  mandatory

quarantine in the State,  upon arrival in Odisha:

a.   Govt.   officials,   Professionals,   businessmen   or  any  other   person
travelling to Odisha on work and intending to exit the State by rail,
road or air within 72  hrs

b.  Govt.  officials,  Professionals,  businessmen or any other person who
have travelled from Odisha on work and are returning to the State
within 72  hrs of departure from Odisha

10.Safety and Protection of vulnerable persons

Outdoor movement of the following category of people is prohibited,
except for essential and health  purposes till 31St August,  2020.

a.   Persons above 65 years of age

b.   persons with co-morbidities

c.   pregnant women

d.   children  below the age of 10 years

11.Use Of Aarogya Setu

/;)       Aarogya sefu enables early identification of potential risk of infection, and
thus acts as a shield for individuals and the community,

//./)      With  a  view to  ensuring  safety in  offices and work places,  employers on
best  effort  basis   should   ensure  that  Aarogya   Setu   is   installed   by  all
employees having compatible mobile phones.

//././)      District  authorities  may  advise   individuals  to   install   the  Aarogya   Setu
application on compatible mobile phones and regularly update their health
status on the app,  This will  facilitate timely  provision  of medical  attention
to those individuals who are at risk.

12.Strict enforcement of the guidelines

(i)        These guidelines issued under the Disaster Management Act, 2005, shall
not be diluted in any manner.

(ii)       All the  District Magistrates/  Municipal  commissioners/  Commissioner of
Police,  Bhubaneswar-Cuttack shall strictly enforce the above measures.

13. Penal provisions

Any person violating these measures will be liable to be proceeded against as
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per the provisions of Section 51 to 60 of the Disaster Management Act, 2005, besides
legal  action  under  Sectionl88  of the  IPC,  and  other  legal  provisions  as  applicable.
Extracts of these penal provisions are at Annexure I.

By order of the Governor

ch#c"rtyfroto
Memo No. 2Q§§/R&DM(DM)          Date: 01.06.2020

Copy  forwarded  to  the  Private  Secretary  to  Hon'ble  Chief  Minister/  Private
Secretary to all  Ministers/ Chief Secretary/ Development Commissioner/ Agriculture
Production Commissioner for kind information.

or#.10,a
Special Relief Commissioner &

Additional Chief Secretary to Govt.

(Disaster Management)

Memo No. 3Q§9/R&DM(DM)          Date: 01.06.2020

Copy    forvarded    to    the    Addl.     Chief    Secretary/    Principal    Secretary/
Commissioner-cum-Secretary of all Departments/ Director General of Police/ Director
General  of  Police   Fire   Services/Police  Commissioner,   Bhubaneswar-Cuttack/  All
RDCs/ All Collectors/ Superintendents of Police/ All Municipal Commissioners for kind
information and  immediate necessary action.

Ir#40'O
Special Relief Commissioner &

Additional Chief Secretary to Govt.
(Disaster Management)

Memo No. £Q§Q/R&DM(DM)          Date: 01.06.2020

Copy  forwarded  to  the  Joint  Secretary  (Disaster  Management),  Ministry  of
Home   Affairs   (Disaster   Management   Division),    Government   of   India   for   kind
information.

...i-5t----.ii ;. ,oap

Special Relief Commissioner &
Additional Chief Secretary to Govt.

(Disaster Management)
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Annexure I

Offences and Penalties for Violation of Lockdown Measures

A. Section 51 to 60 of the Disaster Management Acb 2005
51. Punishment for obstruction, etc.: Whoever, without reasonable cause:

(a)  obstructs  any  officer  or  employee  of  the  Central  Government  or  the
State   Government,   or  a   person   authorised   by  the   National   Authority  or  State
Authority or District Authority in the discharge of his functions under this Act; or

(b) refuses to comply with any direction given  by or on  behalf of the Central
Government  or  the  State  Government  or  the  National  Executive  Committee  or
the State Executive Committee or the District Authority under this Act,

shall  on conviction  be  punishable with  imprisonment for a term which  may extend to
one  year  or  with  fine,  or  with  both,  and  if  such  obstruction  or  refusal  to
comply with  directions  results in loss of lives or imminent danger thereof,  shall
on  conviction  be  punishable with  imprisonment for a term  which  may extend  to two

years.

52. Punishment for false claim: Whoever, knowingly makes a claim which he
knows  or  has  reason  to  believe  to  be  false  for  obtaining  any  relief,  assistance,
repair,  reconstruction  or  other  benefits  consequent  to  disaster  from  any  officer
of  the  Central  Government,  the  State  Government,  the  National  Authority,  the
State Authority or the  District Authority,  shall,  on  conviction  be  punishable with
imprisonment for a term which may extend to two years, and also with fine.

53.  Punishment for  misappropriation  of  money  or  materials,  etc.:
Whoever,  being  entrusted  with  any  money  or  materials,  or  otherwise  being,
in  custody  of,  or  dominion  over,  any  money  or  goods,  meant  for  providing
relief   in    any   threatening   disaster   situation   or   disaster,    misappropriates   or
appropriates  for  his  own  use  or  disposes  of  such  money  or  materials  or  any  part
thereof  or   wilfully   compels   any   other   person   so   to   do,   shall   on   conviction   be

punishable  with  imprisonment for  a  term  which  may  extend  to  two  years,  and  also
with fine.

54.  Punishment  for  false  warning:  Whoever  makes  or  circulates  a  false
alarm  or  warning  as  to  disaster  or  its  severity  or  magnitude,  leading  to
panic,  shall  on  conviction,  be  punishable with  imprisonment which  may extend  to
one year or with fine.

55. Offences by Departments of the Government:
(1)Where an  offence  under this Act has been  committed  by any Department of
the  Government,  the  head  of the  Department shall  be  deemed  to  be  guilty  of
the   offence   and   shall   be   liable   to   be   proceeded   against   and   punished
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accordingly  unless   he  proves  that  the  offence  was  committed  without  his
knowledge  or  that  he  exercised  all  due  diligence  to  prevent  the  commission  of
such offence.

(2)  Notwithstanding  anything  contained  in  sub-section  (1),  where  an  offence
under this Act  has  been  committed  by  a  Department  of the  Government and  it is

proved that the offence  has  been  committed with the consent or connivance of,  or
is attributable to  any  neglect on the  part of,  any officer,  other than  the  head  of
the  Department,  such  officer  shall  be  deemed  to  be  guilty  of that offence  and
shall  be liable to be proceeded against and punished accordingly.

56.   Failure    of   officer    in    duty   or    his    connivance    at   the
contravention  of the  provisions of this Act.-Any  officer,  on  whom
any duty has been imposed  by or under this Act and who ceases or refuses
to  perform  or  withdraws  himself from  the  duties  of his  office  shall,  unless
he  has  obtained  the  express  written  permission  of  his  official  superior  or
has other  lawful  excuse for so doing,  be  punishable  with  imprisonment for
a term which may extend to one year or with fine.

57.     Penalty    for    contravention     of    any    order     regarding
requisitioning.-If any person contravenes any order made under section
65,  he shaH  be punishable with  imprisonment for a term which  may extend
to one year or with fine or with  both.

58.  Offence  by  companies.-(1)  Where  an  offence  under this  Act  has
been committed by a company or body corporate, every person who at the
time the offence was committed, was in charge of, and was responsible to,
the company,  for the  conduct of the  business  of the  company,  as  weH  as
the company,  shall  be  deemed  to  be guilty of the contravention  and  shall
be liable to be proceeded against and  punished accordingly:

Provided  that  nothing   in  this  sub-section  shall   render  any  such   person
liable to any  punishment provided  in  this Act,  if he  proves that the offence
was committed without his knowledge or that he exercised due diligence to
prevent the commission of such offence.

(2)  Notwithstanding anything contained in sub-section    (1),       where       an
offence under this Act has been committed  by a company, and  it is proved
that  the  offence  was  committed  with  the  consent  or  connivance  of  or  is
attributable to any neglect on the  part of any director,  manager,  secretary
or other officer of the company, such director,  manager, secretary or other
officer shall also,  be deemed  to  be guilty of that offence and  shall  be liable
to be proceeded against and punished accordingly.

Explanation.-For the purpose of this section-

(a)   "company"   means  anybody  corporate  and   includes  a  firm  or  other
association  of individuals;  and
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(b) "director", in  relation to a firm,  means a  part:ner in the firm.

59.   Previous sanction for prosecution.-No prosecution for   offences
punishable  under  sections  55  and  56  shaH  be  instituted  except  with  the
previous sanction  of the  Central  Government or the  State  Government,  as
the case  may be,  or Of any officer authorised  in  this  behalf,  by general  or
special order,  by such Government.

60.  Cognizance  of  offences.-No  court  shall  take  cognizance  of  an
offence under this Act except on a complaint made by-

(a)     the  National  Authority,  the  State Authority,  the  Central  Government,
thestate   Government,   the   District  Authority   or   any   other   authority   or
officer  authorised  in  this  behalf  by  that  Authority  or  Government,  as  the
case may be; or

(b)     any  person  who  has  given  notice  of not  less than  thirty  days  in  the
mannerprescribed,   of  the  alleged   offence  and   his  intention  to   make  a
complaint   to   the   National   Authority,   the   State   Authority,   the   Central
Government,  the  State  Government,  the  District  Authority  or  any  other
authority or officer authorised as aforesaid.
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8. Section 188 in the Indian Penal Code, 1860
188.  Disobedience  to  order  duly  promulgated  by  public  servant.-Whoever,
knowing    that,    by   an    order    promulgated    by   a    public    servant    lawfully
empowered to  promulgate such  order,  he is directed to abstain from  a certain
act,  or to take certain  order with  certain  property in  his possession  or under  his
management,  disobeys such  direction,  shall,  if such  disobedience causes or tends
to  cause  obstruction,  annoyance  or  injury,  or  risk  of  obstruction,  annoyance  or
injury,  to  any  person  lawfully  employed,  be  punished  with  simple  imprisonment
for a term which  may extend to one month or with fine which  may extend to two
hundred  rupees,  or  with  both;  and  if  such  disobedience  causes  or  trends  to
cause danger to human  life,  health or safety, or causes or tends to cause a  riot
or  affray,  shall  be  punished  with  imprisonment  of either  description  for  a  term
which  may extend to six  months,  or with fine which  may extend to one thousand
rupees, or with  both.

fx]p/a»af/o».-/Hs  not  necessary  that the  offender  should  intend  to  produce
harm,  or  contemplate  his  disobedience  as  likely  to  produce  harm.  It  is  sufficient
that he  knows of the order which  he disobeys,  and that his disobedience
produces,  or is likely to  produce,  harm.

Illustration

An   order   is   promulgated   by   a   public   servant   lawfully   empowered   to

promulgate   such   order,   directing   that  a   religious   procession   shall   not  pass
down a certain street. A knowingly disobeys the order, and thereby causes danger
of riot.  A has committed the offence defined in this section.
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By Express News Service

BHUBANESWAR:   Odisha has reported over 2,000 positive cases in last one month

and will closely watch the next 21 days, which the State Government on Tuesday

said is going to be the most crucial phase in its coronavirus battle. On Monday,

the State had imposed stronger weekend lockdown in 11 districts besides a

prolonged night curfew going against the national current of unlocking activities

in various sectors.

With the onset of monsoon, severe acute respiratory infection

(SARI) as well as influenza like illness (ILI) will spike and the

Government expects the next three weeks to be critical in

these districts which account for 90 per cent of the cases. The

cases have surged after return of the migrant workers from

outside states. So far, 4.26 lakh migrant workers have

returned but the inflow is on the decline. As the number of State-bound trains

and buses has dropped significantly, the number is likely to plateau at 5 lakh by

month-end. Ninety-five per cent of the positive cases of Odisha have come in from

the quarantine centres.

Over next three weeks, incubation period of most of the quarantined migrant

workers would be complete too. This window would give a clear picture going

forward. “We are aware of the fact that the whole country is taking another

direction but we would like to endure to a bit longer. The strategy behind

A Health worker testing for COVID-19. (Photo | EPS)
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weekend lockdowns and longer night curfew is to cut infection peak during this

21-day phase,” Secretary 5T V Karthikeyan Pandian explained during an

interaction with Editors of mediahouses here.

In terms of slowing down the infection rate, Odisha has been ahead of other

states as it took 37 days to reach the 2000th case from 100 mark. It is only behind

Karnataka and Andhra Pradesh so far as number of tests (1,55,690) are concerned

for first 2000 positive cases in the country. To understand the overall situation, he

said, the Government has analysed the mortality rate of last three years and

found that there has been no spike during the lockdown period even after

factoring in the road accident casualties. “We have also tied up with major

research organisations to study why in some cases carriers from major hostpsots

of the country did not infect their immediate contacts despite close association

over a prolonged period,” Pandian informed.

Stay up to date on all the latest Odisha news with The New Indian Express App. Download

now
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'June Crucial For Odisha To Fight
COVID-19, Need To Be Cautious In
Monsoon': CM Patnaik
CM Naveen Patnaik while addressing the people of Odisha on Thurs said
that the month of June is very crucial for the state in view of its �ght
against COVID-19

Written By Jay Pandya

CM Naveen Patnaik while addressing the people of Odisha on Thursday
said that the month of June is very crucial for the state in view of its �ght
against the COVID-19 pandemic. He also asked people to practice self-
restraint by following the guidelines.

"Relaxation in lockdown does not mean that
there is no threat of coronavirus; don't make
this mistake, as I had said earlier that this
month of June is very crucial for all of us," the
Odisha Chief Minister said. 
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READ | Odisha Govt asks districts to focus on community surveillance to
check COVID-19 spread

'We need to be extra cautious'

"Coming 25 days are very critical for us due to the return of the around 5
lakh people to home from outside the State, and the advent of monsoon,
which is very prone to cold, cough and �u so we need to be extra cautious,
and the spread of the disease will depend on how e�ciently people follow
the guidelines related to the COVID-19 during this month" Patnaik added.

Patnaik stated that state government has announced weekend shut down
in 11 districts to reduce the frequency of people coming out of home in the
month of June. This means the people will be restricted from coronavirus
as they will be at their homes for 8 days in the month of June.

Odisha imposes 'weekend shutdown'

"Similarly 10 hours night curfew from 7 pm to 5 am will restrain the people
for 300 hours in a month, it means both lockdown and night curfew will
restrict the people indoors for 17 days in a month, which will help to check
COVID-19 spread to great extent," the CM noted.

The state government had earlier imposed 'weekend shutdown' in the
month of June in the districts of Ganjam, Puri, Nayagarh, Khorda, Cuttack,
Jagatsinghpur, Kendrapada, Jajpur, Bhadrak, Balasore and Balangir with
relaxation only for emergency and public services. All schools, colleges,
educational institutions, training institutions/coaching centres shall
remain closed till July 31 in the view of the coronavirus outbreak.

READ | Odisha's Keonjhar becomes �rst district to provide minimum
wages to all MGNREGA workers

As many as 90 people tested positive for COVID-19 in Odisha on Thursday,
taking the total number of cases in the coastal state to 2,478, a health
department o�cial said. Of the total 2,478 cases, there are 988 active
COVID-19 cases in Odisha, the o�cial said. As many as 1,481 people have
recovered from the deadly disease and seven died. Two other coronavirus
patients died of pre-existing ailments, the o�cial said.

READ | Odisha imposes weekend shutdown in 11 districts; allows exclusive
time for elders in parks

READ | 90 test positive for COVID-19 in Odisha, total count 2,478

(With agency inputs)
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Government of Odisha
Office of Special Relief Commissioner

No. 3255 /R&DM(DM), Dt.07-06 -2020
RDM-RLF-M I SC-0034-2020

ORDER

Whereas, Ministry of Home Affairs, Government of India vide order No.40-
3/2020-DM-I(A) dated 30.05.2020 have extended the lockdown in Containment
Zones up to' 30.06.2020;

And Whereas, in the said order, the States/ UTs, based on their assessment of
the situation, are authorized to prohibit certain activities outside the Containment
Zones, or to impose such restrictions as deemed necessary from time to time.

And Whereas, in pursuance of the above orders issued by the Government of
India, the Government of Odisha, on assessment of the situation, vide Orders
No.3057/&R&DM(DM) dated 0L-06-2020 and No.32 1 l/R&DM(DM) dated 04-06-2020
had extended the lockdown till midnight of 30.06.2020 and directed specifically that:

o All Religious Places/ Places of Worship for Public will continue to
remain closed till 30th June, 2020.

. AII Shopping Malls will continue to remain closed till 30th June, 2020.

. Restaurants and Hotels will be permitted for home delivery/
takeaways of food including home delivery of food by aggregators
such as Zomato, Swiggy, etc.

Now, on fufther assessment of the situation, the State Government do hereby
reiterate that the above activities shall remain closed till 30.06.2020. The other
aspects of the guidelines remain valid till 30th June, 2O2O as well.

The above order issued by the State Government shall be strictly implemented
in the interest of public health.

By order of the Governor

A^*W
Chief Secretary,.oaisna Vl't
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Memo No. 3256 /R&DM(DM) Date: 07.06.2020

Copy fonnrarded to the Private Secretary to Hon'ble Chief Minister/ private
Secretary to all Ministers/ Chief Secretary/ Development Commissioner/ Agriculture
Production Commissioner for kind information.

CW- -1:* 1-l6ltr--
Special Relief CommissiorGr'&'

Additional Chief Secretary to Govt.
(Disaster Management)

Memo No. 3257 /R&DM(DM) Date: Ot.06.2020

Copy fonruarded to the Addl. Chief Secretary/ Principal Secretary/
Commissioner-cum-Secretary of all Departments/ Director General of police/ Director
General of Police Fire Services/Police Commissioner, Bhubbneswar-Cuttack/ All
RDCs/ All Collectors/ Superintendents of Police/ All Municipal Commissioners for kind
information and immediate necessary action.

fu--*C - +t c"t Z0Z*)
Special Relief Commissioner &

Additional Chief Secretary to Govt.
(Disaster Management)
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07 June 2020

Next steps -> (http://pbhealth.gov.in/Notification%20to%20Containment%20plan.pdf)

(http://www.mohfw.gov.in/pdf/ModelMicroplanforcontainmentoflocaltransmissionofCOVID19.pdf)

1. If less than 10 cases were reported 7 days earlier or if cases have remained same for past 7 days, then doubling rate was not calculated

Trajectory over last 7 days vs. doubling rate benchmarks

Odisha
01 - Patient Assesment

Cluster containment plan
Local containment micro -plan

Source: MoHFW website records as on 
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IN THE SUPREME COURT OF INDIA 
ORIGINAL CIVIL JURISDICTION 

 
I.A. NO.                    OF 2020 

IN 
WRIT PETITION (C) NO.  OF 2020 

 
 
IN THE MATTER OF: 
 
ODISHA VIKAS  PARISHAD,                                ....PETITIONER  
                                                

-VERSUS- 
 

UNION OF INDIA & ORS.                             .......RESPONDENTS 
 

 
APPLICATION FOR AD-INTERIM EX-PARTE ORDER  

 
TO, 
THE HON’BLE CHIEF JUSTICE OF INDIA  
AND HIS COMPANION JUDGES OF  
THE SUPREME COURT OF INDIA. 
 
  

THE HUMBLE APPLICATION OF 
THE APPLICANT ABOVENAMED: 

 
 

MOST RESPECTFULLY SHOWETH: 

1. The Petitioner have filed the accompanying Writ Petition under 

Article 32 of the Constitution of India praying for a direction in 

the nature of mandamus from this Hon’ble Court to the 

Respondents to not to grant any permission for holding he Rath 
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Yatra festival which is scheduled to be held on 23.06.2020 in Puri 

District, Odisha. 

 
2. That the facts and circumstances leading to the filing of the Writ 

Petition have been detailed in the Writ Petition and for the sake of 

brevity the same are not being repeated in this application and the 

Petitioner/ Applicant crave the leave of this Hon’ble Court to refer 

to and rely upon the same for the purposes of the present 

application. 

 
3. That the grounds taken in the Writ Petition may be read as a part 

and parcel of this application. 

 
4. That the public interest involved in the present petition stems from 

the imminent danger of likely spread of COVID-19 amongst the 

members of general public who are likely to gather for Lord Shri 

Jagannath's Rath Yatra (Car Festival) which is one of the biggest 

annual religious congregations in the country. This year the Rath 

Yatra is scheduled to be held on 23rd June, 2020 and the same will 

continue for a period of 10 to 12 days. 

 
5. That Rath Yatra is a world renowned festival which is attended by 

the lakhs of devotees. Presently, the entire nation including the 
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State of Odisha is facing an unprecedented situation in the form of 

‘COVID-19' wherein the lives of the common people are at a huge 

risk.   There is no vaccine available to treat COVID-19 and the 

only recognized way to contain the said virus is to ensure Social 

Distancing among the citizens and isolation of the suspected cases 

along with declaring highly affected areas as containment zones in 

order to contain the spread. 

 
6. That on 07.06.2020, there are 2856 number of positive COVID-19 

cases. More particularly, on 03rd April, 2020, the number of 

reported positive cases was 1 in the Puri district. For the entire 

month of April, 2020, there was only was 1 positive case in Puri. 

In view of such low number of cases, the district of Puri was 

categorized as ‘Green Zone' by the State Government. However, 

during the month of May, 2020, 85 positive cases were reported 

from the Puri District alone and as on today i.e on 08.06.2020, the 

total number of reported positive cases has risen to 108. Due to 

such a sharp spike in the positive cases, the Puri district has been 

treated as a ‘high risk zone' by the State Government. 

 
7.  That the alarming situation currently in the State of Odisha is 

evident from the fact that as per the projections by the Ministry of 
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Health and Family Welfare Department, Government of India, 

Respondent No.2 the number of COVID -19 positive cases will 

reach around 10,718 by 09.07.2020 in Odisha. As on today, as per 

the analysis made by the Ministry of Health and Family Welfare 

department, Government of India, which has been published in its 

website, it has been predicted on the basis of last 7 days growth 

rate of the positive cases that the number of COVID-19 cases will 

double in every 11.4 days in the State of Odisha. 

 
8. That it is humbly submitted that this being the state of affairs, if 

the Rath Yatra is allowed to happen on 23.06.2020, despite State 

Government's prohibition on holding religious gathering or 

congregations, lakhs and lakhs of devotees are going to gather for 

‘darshan' of Lord Shri Jagannath. If such a massive gathering 

takes place members of the crowd will not be able to maintain 

adequate distance, which will make them all vulnerable to 

contracting COVID-19 infection. Every year devotees from all 

over India come to Puri and attend the Rath Yatra and if the Rath 

Yatra happens on 23.06.2020, people from all across the country 

will come to participate, which can lead to spread of infection 

amongst the attendees and the general public in large numbers. 
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9. That a religious congregation of such nature which has been 

specifically prohibited by the State Government vide its guidelines 

dated 01.06.2020 & 07.06.2020 and the Ministry of Home Affairs, 

Government of India vide its guideline dated 30.05.2020, if 

allowed, will lead to catastrophic results and it will be very 

difficult on the part of the authorities to control the spread of virus 

thereafter. Thus, keeping in mind the interests of the general 

public at large, it would be apposite to postpone the Rath Yatra 

festival which is scheduled to commence on 23.06.2020 and 

further continue for a period of 10-12 days thereafter. 

 
10. That the present application is bonafide and in interest of justice, 

and if the same is not allowed grave injury would be caused to the 

Petitioner and the general public at large who will attend the 

aforesaid festival. 

PRAYERS: 

It is therefore most respectfully prayed that this Hon’ble Court may 

be pleased to: 

a) Grant an ad-interim ex-parte order directing the stay of holding 

of the Rath Yatra festival which is scheduled to commence on 
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23.06.2020 at Puri, Odisha till the disposal of the accompanying 

writ petition; and/or 

b) Grant an ad-interim ex-parte order directing the Respondents to 

not to grant any permission for holding the Rath Yatra which is 

scheduled to be held on 23.06.2020 at Puri, Odisha till the 

disposal of the accompanying writ petition; and/or  

c) Pass such other order / further orders, as this Hon’ble Court 

may deem fit and proper in the facts and circumstances of the 

present case. 

AND FOR THIS ACT OF KINDNESS, THE 

APPLICANT/PETITIONER SHALL AS IN DUTY BOUND 

EVER PRAY. 

 
 
 
 

                         
   FILED BY: 

 

 
RANJEETA  ROHATGI  

 (Advocate for the Petitioner) 
 

Drawn on: 09.06.2020 
Place: New Delhi 
Filed on:10.06.2020 
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IN THE SUPREME COURT OF INDIA 
ORIGINAL CIVIL JURISDICTION 

I.A. NO.                    OF 2020 
IN 

WRIT PETITION (C) NO.  OF 2020 
 

IN THE MATTER OF: 

ODISHA VIKAS  PARISHAD,                           ....PETITIONER  

-VERSUS- 

UNION OF INDIA & ORS.                        .......RESPONDENTS 

APPLICATION SEEKING EXEMPTION FROM FILING DULY 
ATTESTED AND NOTARIZED AFFIDAVIT     

TO, 

THE HON’BLE CHIEF JUSTICE OF INDIA  
AND HIS COMPANION JUDGES OF  
THE SUPREME COURT OF INDIA.  

THE HUMBLE APPLICATION OF 
THE PETITIONER ABOVENAMED: 

 
MOST RESPECTFULLY SHOWETH: 

1. The Petitioner have filed the accompanying Writ Petition under 

Article 32 of the Constitution of India praying for a direction in 

the nature of mandamus from this Hon’ble Court to the 

Respondents to not to grant any permission for holding he 

Rath Yatra festival which is scheduled to be held on 

23.06.2020 in Puri District, Odisha. 

 
2. That the facts and circumstances leading to the filing of the 

Writ Petition have been detailed in the Writ Petition and for the 

sake of brevity the same are not being repeated in this 

application and the Petitioner/ Applicant craves the leave of 
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this Hon’ble Court to refer to and rely upon the same for the 

purposes of the present application. 

 
3. By way of the present Application, the Petitioner is seeking  

Exemption from filing the duly attested and notarized Affidavit 

alongwith the Writ Petition (PIL), inasmuch as the  Petitioner is 

incapacitated and cannot send the requisite attested and 

notarized Affidavit due to the nationwide lockdown on account 

of the Corona Virus outbreak. The Petitioner undertakes to file 

the same as and when directed by this Hon’ble Court once the 

present lockdown is lifted.  

 
4. The present Application is made bonafide and in the interest of 

justice.  

PRAYERS 

In the circumstances, it is therefore most respectfully prayed that 

this Hon’ble Court may graciously be pleased to: 

a) Allow the present Application and exempt the 

Applicant/Petitioner from filing the duly attested and notarized 

Affidavit alongwith the accompanying Writ Petition (PIL) for the 

time being; AND/OR 

b) Pass any other order this Hon’ble Court may deem fit and 

necessary, in the interest of justice and good faith.  

AND FOR THIS ACT OF KINDNESS, THE PETITIONER SHALL 

DUTY BOUND PRAY. 

FILED BY 

 
              RANJEETA ROHATGI 

(Advocate for the Petitioner) 
NEW DELHI    
FILED ON:  10.06.2020 
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(RANJEETA ROHATGI) 
(Advocate-on-Record) 

A-207, LGF, DEFENCE COLONY, NEW DELHI-110024 
Email: rohtagi.ranjeeta@gmail.com 

 
 

DATED: 12/06/2020 

LETTER 
To, 
The Ld. Registrar, 

Hon’ble Supreme Court of India, 
New Delhi. 

 
SUBJECT:   WRIT PETITION (CIVIL) DIARY NO. 12648 / 2020 

ODISHA VIKASH PARISHAD vs. UNION OF INDIA 

 
Respected Sir, 

 

1. With respect to defect serial no.1, it is submitted that the correct Index has been filed today 

i.e., on 12.06.2020 through E-Filing Mode. 

 
2. With respect to defect serial no.2, it is submitted that an Application seeking Exemption 

from filing duly Attested and Notarized Affidavit, has been filed today i.e., on 12.06.2020 

through E-Filing Mode. 

 
3. With respect to defect serial no.3, it is submitted that the correct Vakalatnama duly signed 

by the AOR, has been filed today i.e., on 12.06.2020 through E-Filing Mode. 

 
4. With respect to defect serial no.4, it is submitted that a copy of the Registered Trust Deed 

with Registration Certificate of the Petitioner Trust,  has been filed today i.e., on 12.06.2020 

through E-Filing Mode. 

 
5. With respect to defect serial no.5, it is clarified that the Petitioner is the President of the 

Trust and the Writ Petition (PIL) has been filed by the Petitioner in the capacity as the 

President of the Trust and therefore, no letter of authorization is required. However, the 

mailto:rohtagi.ranjeeta@gmail.com


82 

Petitioner undertakes to file the same as and when directed by the Hon’ble Court at the 

time of hearing of the matter. 

 

6. With respect to defect serial no.6, it is clarified that prayer clauses (A) and (B) of the Writ 

Petition are not contradictory to each other. It is hereby clarified that under prayer (A) of 

the Writ Petition, the Petitioner prays for Writ /order/direction to stay the Yatra Festival 

which is scheduled to be held on 23.06.2020. Likewise, under prayer (B) of the Writ 

Petition, it is prayed that the Hon’ble Court to direct the Respondent authorities not to 

grant permission for holding the Yatra Festival.  

 
7. With respect to defect serial no’s. 7  &  8, it is submitted that the correct Affidavit with 

complete and full declaration with respect to any personal gain ,interest/ private 

motive/oblique reasons etc., has been filed today i.e., on 12.06.2020 through E-Filing Mode. 

 
8. Lastly, with respect to defect serial no.8, it is clarified that the Deficit Court fee of Rs. 230/- 

has been paid today i.e., on 12.06.2020 through online-payment mode. 

 
It is submitted that all the defects have been duly cured and therefore, it 

is requested that this Writ Petition (PIL) may be listed at the earliest, before 

the Hon’ble Court, at my risk.  

 
Thanking You, 

Your’s Sincerely, 

 

 
[RANJEETA ROHATGI] 

     (AOR for Petitioner) 
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MATTER NOT LISTED WITHIN 5 DAYS NEED NOT BE CIRCULATED 

URGENT 

File No.                          . 

 

SECTION :           PIL               . 

IN THE SUPREME COURT OF INDIA 

CIVIL ORIGINAL  JURISDICTION 
IN 

 SPECIAL LEAVE PETITION (CIVIL) DIARY NO.     12648     OF 2020     
        

IN THE MATTER OF :- 

ODISHA VIKAS  PARISHAD 

…………………………………….………………………                                                                                                                                      

…Petitioner(s) 

…Appellant(s) 

…Applicant(s) 

-Versus- 

UNION OF INDIA & ORS 

 ……………………………………………………………………………………… 

 

…Respondents 
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 Filed by: 

 

 

 

Dated : 10/06/2020. (Ms. Ranjeeta Rohatgi) 

 (Advocate for the Petitioner No. 2) 

112, Lawyers Chamber,  

Supreme Court Compound, 

New Delhi 

AOR Code No. 1723 
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